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MR. DEPUTY CHAIRMAN: No, no.
That will not go on record.

(Shri Shiva Chandra Jhga Continued
to speak).

CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC
IMPORTANCE

Serious deterioration of Telephone
anq Tele-communijcation Services in
Calcutta ang other parts of the
country

SHRI KALYAN ROY (West Ben-
gal): Sir, I beg to call the attention
of the Minister of Communicationg to
the serious deterioration of telephone
and tele-communication services in
Calcutta and other parts of the coun-
try, and the steps taken by Govern-
ment in this regard.

THE M!NISTER OF STATE N
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON):
Sir. while it may be conceded that
the effect of this year’s monsoon on
the underground cable gystem in
Calcutta has been causing some con-
o R

AN HON. MEMBER: Sir, he is not
audible. Let him come to the front
bench.

MR. DEPUTY CHAIRMAN: You
are not audible from there. Please
come to the front bench.

SHRI KRISHNA CHANDRA PANT
(Uttar Pradesn): He is as inaudible
ag a ielephone.

SHRI KARTIK ORAON: 8ir, while
it may be conceded that the effect of
this year’s monsoon on the under-
ground cable gystem in Calcutta has
been causing some concern, it ig not
correct to state that there has been
serious deterioration in the gervices
in Calcutta and other parts of the
country. It is true that compared to
the pre-monsoon period, there has
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been a rise in the number of faulis

in the systems, primarily due tq cable

faults with the advent of monsoon,

but apart from taig there has been no

deterioration.

During the current year, as a result
of heavy rains, there have been a
number of cable breakdowns in Cal-
cutta and the maximum number of
telephones which went out of order
were 19,059 which works out tq ap-
proximately 8 per cent of the total
telephones. Our efforts made earlier
during this year ‘have yielded some
results and we are expeciing g subs-
thntial improvement after the Task
Force which has been set up for Cal-
culta to improve underground cable
plant, compietes its work. I hope the
House will appreciate that the me-
tropolitan cities of India are growing
fast and there is considerable digging
activity by all organisations in adding
to the civie facilities, This digging ac~
tivity often causes damage t{o the un-
derground telepnone cables, and this
damage does not show up immedi-
ately but only later on when the rain
water enters the cable through the
demaged sheath. Our programmes for
improvement in this regard have
been earlier indicated in the House and
I would just briefly reiterate that we
fiave embarked on a large-scale pro-
gramme for constructing underground
ducts in Crlzutta, and other cities, Wa
alsg have large-scale programmes for
pressurisation of the underground
cable system so that the fault liability
in coming years is reduced. While
the above is meant for cables already
laid, the new cables are laid in the
pressurised condition initially itself.

The detailed steps that we are
taking on a planned schedule are as
follows: —

1. Provision of ducts for the new
cable routes;

2. Pressurisation of the exisfing
cableg upto the secondary level, and
laying of new cables under  prées-
sure;
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.3. Use of jelly filled eables in the
distribution area;

.4. Installation of cabinets and
pillars for quicker repairs of faults;

5. Use of drop wire and overhead
cables in difficuly localities to re-
duce the fault rate; and

6. Use of digital microwave gys-
tems on main junction routes ag a
back up for the cable system,

A part of the present switching
equipment in many cities was install-
ed more than 25 years ago ang has
outlived its normal life. It is pro-
posed to replace these exchanges, but
the exact schedule will depend upon
the availability of equipment during
the Sixth Plan peried. In addition to
this, it hag also beep decided to mo-
dernise the trunk switching and the
telex switching net works by induct-
ing electronic equipment into our sys-
tem on a progressively rapid scale,

I would like to assure the House
that we are fully alive to the position
in ail parts of the country. Detailed
investigations had bezn conducted and
corrective measures Had already been
planned and are undey executioit.
With the programmes under way it
czn bz reasonably expected that in
the next year we would not be facing
such serioug breakdowns,

SHRI KALYAN ROY: Sir, we had
four Ministers in the last six years,
namely, Shri Shankar Dayal Sharma,
Sari Brij Lal Verma, Shri  Bhishma
Narain Singh and now we have Mr.
Stephen. All there six years there is
a record of continuous deterioration

and decline.

Sir, T want the House tq understand
that telephone and telecommunication
services throughout the country have
seriously deteriorated and what is
happening in Calcutta and the worst
affected industrial belt of steel and
coal, gtretching from Calcutta (o
Durgapur, Durgapur to Dhanbad,
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Dhapbad to Asansol, is sheer night-
marish and the agony, bitterness and
utter frustration of the public  just
cannot be explained within a few mi-
nuteg of the Caliing Attention. The
whole telephone system in thig most
vital, strategic and centre of India’s
basic industrial belt has virtually dis-
igtegrated and collapsed because of
e—

(a) utler callousness of officers
and supervisers concerned; (b) mis~
erable failure in Calcutta to replace
the 50 to 40 years old telephone
cables and lines, which have just
been patched up over and over
again, and because the existing te-
lephone equipment in Eastern India
is hopelessly inadequate; (c) total
lack of co-ordination between the
various agencies of the Calcutta
Municipality, Calcutta Development
Authority, NTP, the Underground
Railway Authority, the Calcutta
Electric Supply Corporation  and
the Telephone authorities, (d) sheer
indifference and contemptuous atti-
tude towards public complaints and
MPs not excluded. Mr. Bhupesh
Gupta’s telephone is out of order
for the last two months, My tele-
phone was out of order for one
month and I have been told that
Mr. K. C. Pant’s telephone is out
of order for one week.

Then (e): Heavy work load on
workers at the lowest level anc
expansion of officers etc, at the top
Fconomy at the bottom; less and les;
number of ordinary workezs, to copPe
with the problem; snd then, ram-
pant corruption,

Then (f): Failure to top houses o
Delhi  including the Minister, 1
give top-mest priority to  thes
things and allowing rot to continu¢

Sir, at least, Shri Bhishma Narai
Singh who was Minister for Com
munications for a short period we
more honest ang admitted on 16t
Fepbruary:
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“Calcutta telephone system is the
worst among the four metropolitan
cities.”

So, my question is—as he has men-
tioned in his reply to the Calling
Attention—one constant and commch
explanation jn Calcutta is the cables
getting damaged because of digging
operations either by CMDA or by the
underground authoritieg or  Calculta
Electric Supply Corporation or others.
Whenever asked, Sir, we are told that
‘i1e cables nire damaged because of
digging. Now, from 1970 to 1980, no
proper co-ordination has been made
possible from top to bottom, Sir, on
June 11, 1880, the Minister of Com-
municationg stated in this House:

“Effective gtepg have been taken
for full co-ordination between the
departments of telephone authori-
ties and the CMDA and MTP.”

Mr, Stephen on the same thing had
stated:

“Lack of co-ordination was one of
the mein factors. Thig position has
beepn corrected.”

But unfortunately, Sir, Mr, Stephen
could not say at all how many cables
were damaged; they had no informa-
mation at all. Sir, you will be gur-~
prised to know, this was stated in
June that co-ordination is there and
that lack of co-ordination were things
of the past and that the CMDA  are
doing a fine work. Then suddenly we
find on 30th July, Mr. Kartik Oraon
states:

“Due to extensive digging aclivi-
ties of varioug agencies, damages
are causeq to the underground
cables, as a result of which other
telephone lines get affected.”

Exactly the same were the words
which Mr. Brij Lal Verma stated on
22nd July, 1977

What is the co~ordination? It means
there is no co-ordination so far.
Then, Sir, my second question: Is
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it not g fact that the cables are da-
maged because they are mainly laid
by the contractor workers, the lowest-
rank workers who do not know ei-
ther the underground cenditions or
where the cable is going to be laid?
Ags a result, one paper stated: ...
the work site reveals that under-
ground construction was done by un-
skilled workers without any  super-
vision by the senior staff.”

Sir, according to the Minister,—as
stated by him on the 18th  June—
45,420 more telephones have Dbeen
added tq the city of Calcutta. If that
is so, why is it that the number of .
workers is going down? He hag to
explain this. On 30th July, Mr. Kar-
tik Oraon gstated that the people who
have to repair the lines, their re-
cruilment has been stopped. 1  will
give you the facts given by Mr. Kar-
tik Oraon that the number of casual
workerg on 30th March, 1977 was
2527; it went down tg 2229 on  3lst
March, 1980, They are the casual wor-
kers. Then Grade D workers. they
were 3055 on 31st March, 1977 and
their number went down to 2914. On
the other hand, the officers are in-
creasing, On 31st March, 1977 their
number was 74 and it has now gone
up to 86. So, the number of officers is
going up and people who ‘have tq do
the job right at the place, their num-
ber is going down. How would you
explain this decline in the number of
class IIT and IV staff? Then, Sir, he
said—1 am only confining to what he
said in the House—one of the reme-
dies is cable pressurisation. You
wounld be surprised to know as to the
progress which has been made. Mr.
Stephen said in this House on  18th
June. He mentioned about the range
of Kms. of cable pressurisation and
yvou will be horrified to see this. In
1976-77, the pressurisation was 205
Kms. In 1977-78—28 Kms; 1978-73—
131 Kms. and in 1979-80—146 ¥ms.
In all these years, they have reached
only between 500 and 600 Kms. At
this rate, it will take hundred years
to complete the entire pressurisation.
Then, there is rampant corruption.
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Scime telephoneg never go out of or-
der. Some pever develop defects.

You have not taken any  action
against any of the officers who have
been found guilty of corruption.

My last point is that there is gross
discrimination in regard to  Eastern
India. I will give oniy one figure.
This has beep gtated by Mr. Stephen.
This is in regard tqo, the new exchanges
planned, with capacities proposed to
be added to them and the expansion
of the exisling oneg during 1960-81
and 1981-82. In Bombay, the expan-
sion will be 80,000; Delhi, 40,000,
Calcutta only 9,000 and Madras—
only 4,300, The number of new ex-
changes t& be opened, as per Mr. Ste-
phen, Bombay-8; Delhi-6; Calcutta-3
and Madras~Nil. (Time bell rings.)
I am finishing. I am on my last point.
He mentioned about the task  force.
This is the greatest hoax. Mr. Brij
Lal Verma has also said the same
thing on 22nd July, 1978. In reply to
a quaestion, he also said that a  task
force was being appointed. He said
‘A Commitiee of genior technical ex-
perts nas been set up to go into this
aspect’”. Now, again, he has revived
this gimmick of task force. But the
main thing is, task force or no task
force, the telephone system in the
- Eastern India, steel and coal belt, nas
completely collapsed. Yoy will  be
surprised to know, Sir, that from the
Chasnala disaster to the Bhanora dis-
aster, whep the mine managerg tried,
they have not been able to  contact
the rescue department and the Direc~
torate-General of Mines Safety, to
inform them that this disaster has
taken place. As a result of {nis, the
inspectors came after a lapse of ten
hours, twenty four hours and so on.
In such a condition, I would like to
know whether he has taken any
steps to import electronic exchanges,
to import electronic equipment, to
improve the gystem which has nearly
disintegrated. The telephone system
in the entire country is faulty. 1 de-
mang that either he should assure that
he would take the necessary steps, or
like Mr. Venkataraman, if he cannot
improve it, as an ex-trade union lea-
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der, he should be prepared to face the
consequences and faand over his re-
signation. This ig the situation in the
whole of the country. I demand Nis
resignation in view of this.

THE MINISTER OF COMMUNI-
CATIONS (SHRI C. M. STEPHEN):
Immediately? Would you not give me
five mintes time? You want me to ten-
der my resignation straightaway? {In
terruptions)

'MR‘. DEPUTY CHAIRMAN: Let
him reply ..

SHRI C. M, STEPHEN: Sir, my es-
teemed colleague ang friend, Mr.
Kalyan Roy has raised a number of
issues. I do not know whether T wili
be able to cover tae whole gamut, as
he has done. The first question which
he hag asked is why there shculd be
discrimination against Caleutta in the
matter of opening of exchanges, Ex-
cdnanges are opened in accordance with
the demand for the connections.

SHRI BHUPESH GUPTA: (West
Bengal): I go there for two days. I
am not able to do any telephone.

SHRI C. M. STEPHEN:; I am
coming to that. Now, the waiting list
in Calcutta is 22,000. The waiiing
list in Bombay is 1,20,000. The wait-
ing list in Delhj is about 80,000. This
itself explains why more exchanges
have got to be opened. This depends
on the demand which is coming up.
This is all I have to say in regard to
this question of his. He then has em-
phasised the point in regard to the

strength of workers and that of offi-

cerg in the lower and higher cadres.
I can assure my friend that I am a
man who is very keen about this as-
pect. T would take a note of it. T will
examine the position. This was a
question which came up on a former
occasion also and it was said  that
there was time-lag in filling up some
posts which are there. This question
came up during guestion hour and I
spelt out the position. Steps are being
taken in this regard. Now, as far as
the question of casual workers is con-
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cerned, their number will not remain
the same, Casual workers are pro-
gressively being regulariseq when
they go on {o the higher cadres. To
that extent, the number of casual
workers would be reduced. (Interrup-
tions) I can assure my friend that I
will go into it and I will myself ex-
amine the position to see whether any
distortions had taken place ag between
the lower cadre and the officer cadre.
This is a matter which we will spe-
cifically go into. This is all I have to
say on this. About pressurisation, let
us not call it a gimmick and all that.
Total pressurisation will be effected
at certain stages, what we call the
junciion cable stage, that is from one
exchange to the other exchange The
primary cable stage is from exchange
to a1 sorts of cables.. .

SHRI KALYAN ROY:
km,  in the wholg year.

SHRI C, M. STEPHEN: T am com-
ing to that. And then they wouid go
on to the secondary stage. i'acse are
the stageg which we have got to cover
up. The toial cable length i  the
whole country which is to be covered
is 20,000 km. Now we have covered ul-
together, till today, about 7000 kms.
for pressurisation. A portion has gone
to Calcutta. Different areas have also
been covered. This is going on, That
depends on the digging activity which
is going on. Certain areas we will not
be able te cover. Progress is being
effectuztad there. This iz all what [
have got to say and g large poriion of
this will come under pressurisation.
Thig is the scheme which can alone
give consolation.

Only 86

With regard to Calcutia, a micro-
wave system, as nowhere else, has
been introduced between  exchange
and exchange in Caleutty itself be-
cause it is very difficult to depend
upon the cable system in  Calcutta.
There are 44 exchanges and 168,000
telephone connections already func-
tioning in Calcutta. These exchanges
will have to be connected  because
once a junction cable collapses, the
connection becomes impossible; this is

|
|
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what has happened during the recen
rains. Therefore, microwave system i
being introduced. The Dum Dum am
Kasipur areas have already been con
nected and in the next year we have
got a massive scheme of connecting
various exchangeg in Calcutta by mi-
crowave system which will relieve us
from depending on the cable system
between exchange and exchange
Then the problem will be only bei-
ween the exchange and the subscriver,
This is one of the aspects which 1
have to emphasize aboul.

Now, about non-attending of func-
tioning of Calcuita, I can say in Feb-
ruary 1980 g team was senf over
there to identify certain #xchanges
which are exiremely bad. Those €x-
changes were identified. In a few ex~
changes a special team was sent 10
take up the task of improving the
situstion. I am happy to report to the
House that the result has been very
very rewarding. And gune of the ex-
changes which was identified ag a
very bad exchange was that of M.
Kalyan Roy. I could say that a cen-
certed effort was made and as a re-
sult of that there is considerable im-
provement, which indicates that even
in gpite of restrainis, conditions can
be improved if a concerted effort is
made someow or other. But  this
concerted effort all ove: the country
it will be difficult to make because it
is a mattey of some timing.. .

SHRI BHUPESH GUPTA: Do you
give an assurance that next time when
I go to Calcutta, I will L= able 10
make a telephone call from Tollyganj?

SHRI C. M. STEPHEN: No, no, I
cannot give that assurance. I do not
know when he ig arriving there and
the cable would not collapse on that
day. All I can say is that if there is &
collapse of cable, jt will be rectified
immediately. That is all I can say
about that.

As far as lack of co-ordinaticn is
concerned, every agency is a master
of its domain. We are making our
own effort. I am going {o Calcutta to-
morrow, I have fixed up a meeting
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with the Minister concerned and with
all the officers tomorrow and  day
after tomorrow in Calcutta to handle
this matter.

SHRI BHUPESH GUPTA: 1 invite
‘you to the residence where 1 live and
from there you make g telephone call.

SHRI . M. STEPHEN:
he gives me a cup of tea.

Provided

1 have contacted the Chief Minister.
He has given an assurance that there
will be co~ordination. Things are im-
proving, I must own it on the floor of
this House. With my experience with
the Chief Minister and the Govern-
ment, ag far as we are concerned
there, I can say that they are taking
it up seriously and things are im-
proving, co-ordination is coming in,
but the people who are geing in for
digging, they do not respect any per-
sonality, they do not respect any-
thing at all. They just dig damage
and get along. These are the experi-
enceg of a cable being put in a ditch
with concrete plaster. Once they
wanted to carry out some repairs and
put it through, but then they could
not put it through. Sc, the easy me-
thod; the concrete cover was broken
down. The cable was broken down
and he put the cable across my cable.
The whole thing collapsed. This is
one aspect. Ag far as Calcutta is con-
cerned, one important problem is
cable collapse. Twenty per cent is
because of that. Cable theft has taken
place in a very big way. Twenty per
cent is because of cable theft and col-
lapse. This has happened in Delhi.
Suddenly it collapsed with the onset
of the monsoon. Thig is the cumu-
lative position that is coming up.

1 would appeal to the House to bear
with me if 1 spell out the various
constraints under which the telephone
system is working. We have deve-
loped from gz scratch. We started with
what is known as the Strowger sys-
tem, which everybody has now re-
jected. Eighty per cent of the whele
system in the country is being run on
the Strowger system which is being
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produced in Belgium. Then we jn=
troduced the cross-bar system, which
is known as the Pentaconta system.
The cross bar system proved to De
disastrous. Our boys improved upon it
and this improved version is now
available. This is the system with
which we are functioning. Tais 15 one
part of it. A portien of the system, as
Mr. Kalyan Roy has said, has out-
lived its age. Twenty years is the
maximum during which it can be of
use. So it hag outlived its age and
still it is there. It is helping us,
through as the old lady, with all the
defects. The difficulty is that we are
not able to replace it because of the
non-availability of the exchange with
which we can replace it. Thirdly, our
cables have been laid in a very un-
protected manner. It is com-~
pletely vulnerable. Therafore,
everybody comes in and smashes on
it and the cable becomes absolutely
vulnerable, There is a new gystem of
cable where there is no copper at all.
In this case, there wil] be no theft.
But ours is a copper-mingled cable.
So theft is taking place. That is ano-
ther difficulty that we are facing.
These are the problems that are com-
ing up before us.

Another very important matter that
the hon, Members should understand
ig that we are not able to give con-
nections to the extent they are needed.
The demand has exploded. Therefore,
all people are coming on all the lines
which are just available. There is a
pburden which the exchange can take.
For example, if T put through 2000
connections, the load that the —€X-
change can take on is only 20 per cent
of that Ten to fifteen per cent of the
load is all that the exchange cen take
on. Supposing everbody tries to ring
up, nohody will get it because that will
not go through that exchange. Now
this heavy load is coming on us.
Therefore, there ig difficulty.

People are tempied to compare the
situation in Delhi with Tokyo and all
those places, There the telephoneg are
numerous. But the burden is not that
heavy. At one time, Tokyo also had



163 Cualling Attention

[Shri C. M. Stephen]

that difficulty. Today the effective
call is estimated to be of the order of
70 per cent. London also isg there.
But Parig has not come up to that
lzva2l. The other countrieg are also
stiil around the ares of what is called
35 to 40 per cent. This is the situa-
tion in which we are today.

We are trying to rectify it by mas-
sive imports. We are inducting into
the whole system, ag was stated by
Shri Kartik Oraon, the electronic
system. The electronic system is the
future, as far as we are concerned.
But there is a time lag and for a time
we have to live with the Strowger
system and the crosgbar system. Pro-
cduction has also got to be of the cross-
bar system for a time because that is
the know-how with us. We want to
develop our know-how and thus come
on our on. But until then, import is
taking place and we are now going
ahead with it. Microwave is being
introduced in a big way. We were
imporiing it, Today we have got the
capability to produce it in our
country. We are going ahead with it
and the production is also going
ahead.

The totality of the whole picture has
been assessed. The weaknesses have
been identified and an effort ijs being
made to get the whole thing through.
My friend stated about callousness, I
do not want to comment on that.

SHRI KALYAN ROY: What about
corruption? Not a gingle officer has
been dismissed.

SHR] C. M. STEPHEN: Mr. Kalyan
Roy does not know the statistics of
the actions that we have taken. I have
gone through that. A large number
of actions have been taken gt the
officer level. Wherever corruption is
coming up, there is no mercy given to
anybody at all.  Dismissals do take
place. Other actions are taking place.
There are different agencieg through
which we have got to go and a number
of cases are pending. Investigation is
proceeding. And whenever an indica-
tion comes, we go ahead with it. All
I want to assure the House is, we are
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all aware of the problem, we have an-
alysed the problem, we have seen ‘he
weak spote there and I would appeal
to the House to consider this. This is
a nationa] problem which we have to
bear with and we have to correct it to
the extent possible, Our instrumenis
are limited, the demand is so high and
the system that ig avaiiable to us is a
system which has developed in a slip-
shod manner, all sorts of systems
coming together, and it is with it that
we are going ahead and we are trying
to improve it—improving the cables,
improving the exchanges, improving
the operation, improving the supervi-
sory style of functioning, improving
the functioning of the workers toge-
ther, improving it in g total manner. I
am very sure things are rogy and
things are not that bad as they are
painted.

SHRI SUNDAR SINGH BHAN-
DARI (Uttar Pradesh): And we gall
have to live with it!

SHRI B. N. BANERJEE (Nominat-
ed): Bir, gone are those days when
possession of a telephone was consi-
dered to be a status symbol. Sir, tele-
phone is these days considered to be
an ordinary necessity for even ordi-
nary citizens, Sir, the hon. Minister
will agree with me that if one has a
telephone for which he has to pay a
substantia] sum these days on account
of rent and also call charges which, the
Minister will admit, goes on increas-
ing from Budget to Budget—ang this
year also there is no exception—
though it is not so far persons like us
whose calls are rather on the low side.
Sir, if I pay a substantially high rent
and also call charges I am entitled to
demand and expect that my telephone
functions and it functions satisfacto-
rily. But, unfortunately, Sir, so far
as our experience in Calcutta in partie
cular and in Delhi ig concerned, it is
otherwise, I have been using telephone
in Delhi for the last 30 years and,
previously, we sldom got a wrong con-
nection. Now hon. Members will all
agree with me-—possibly Mr, Stephen
is not dialling hig on telephone these
days; previously he used to do if;
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otherwise he would have said the same
thing if he was sitting on this side of
- the House—that every third or fourth
call is g wrong connection. Why
should it be so? There is no reason
for this.

(Internuptions)

DR, BHAT MAHAVIR (Madhya Pra-
desh): And with the inefficiency in the
Department, earnings are rising,

SHR]I B. N. BANERJEE: So far as
fault repairing is concerned, I should
say that we, Members of Parliament
here, who do not pay for the telephone
rent or call charges, are very well car-
ed for. (Interruptions) Iam talking
from my own experience. We are given
attention but that is a source of com-
plaint for others in the city and they
tel] us very often, “You are all VIPs,
etc, Therefore, your complaint is
attended to.” So, the presence of too
many VIPs including those under the
category of Members of Parliament—
Minigters certaiply gare there—and
high officialg results in too much atten-
tion being given fo these persons and
so there ig a genuine complaint that
the faults of telephone connectiong of
ordinary. subscribers are not attended
to for days together. This is g fact.
Sir, I leave it at that stage.

(Internuptions)

Now I am talking about Calcutta.
So far as Calcutta telephones are con-
cerned, Mr. Stephen alsp has admitted
that they are in g mess—not that they
are in a mess today only.

SHRI C. M. STEPHEN: I did not say
that. (Interruptions)

(Interruptions)

SHRI B, N. BANERJEE: Yes, you
said it.

SHRI C. M, STEPHEN: Don’t put
words into my mouth, Mr. Banerjee.

SHRI B. N. BANERJEE: From
what you have said, telephone there is
most unsatisfactory and you are trying
your best to improve it. Y wish you
coulg improve it. My idea is not to
find fault with your system. The
telephone system in Calcutta is very
very unsatisfactory. Sir, you are for-
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tunate if your line ig working. Then
you are lucky, when you pick up the
telephone, if you hear the dia] tone.
Sir, these are my personal experiences,
1 am not talking from gsombody else’s
experience, And you shoulgd thank
your stars I after dialling you get the
right connection. First your telephone
ig not working. And if it is working,
you are fortunate if you hear the dial
tong after picking up the telephone.
And you should thank your stars if
on your first attempt you—get the right
connection. These are the hardg facts.
I would ask the hon. Minister to go to
Calcutty and try certain numbers, And
the usual reply of the telephone de-
partment people—and I think the hon.
Minister has also said that—is that the
load is too much and that their equip-
ment has also become very old and
needs replacement. Sir, this we have
been hearing, ag far as Calcutts is con-
cerned, for severa] years, I have been
in this House for a pretty long time.
That is why everybody has been com-
plaining to me for the last 10—12 years
about the telephone system in Calcutta.
(Time bell) Sir, I have not taken even
three or four minutes. If you give the
first speaker 20 minutes. 1 ghould be
given a; least four minutes, .

T

MR. DEPUTY CHAIRMAN: You

have galready taken four minutes,

SHRI B. N. BANERJEE: Sir, ordina-
rily the ground given is—and that
ground hag also been given here—that
it is on account of a cable fault. It is
a fact, ag has been pointed out by Mr
Kalyan Roy, which Mr. Stephea
has also admitted, that there is g lack
of co-ordination among the various
departments and the telephone depart-
ment is also a party to that. You
simply say that the CMDA js digging
up the lines or some other Authority
is digging up the lines. If there were
some proper co-ordination, perhaps
thig could be avoided.

One more thing I may mention. If
the telephone bills are not paid, the
telephone deparfment is very prompt
in disconnecting telephones. But if a
telephone is out of order for a long
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time for no fault of the subscriber,
why should Mr. Stephen be not prepar-
ed to give at least 3 rebate or abate-
ment?

AN, HON. MEMBER; Why rebate, a
penalty,

SHRI B. N.
agree to that,

BANERJEE: Let him

One word about the STD system. 1
would like Mr. Stephen to try an STD
number from here to 5 place like Cal-
cutta or Bombay. It requires a lot of
patience, A person hag to go on dialling
and dialling for half an hour.

The last point and I finish. I have
read a report in the presg that Mr.
Stephen in a presg conference has pro-
mised that by 1982 he will clear all the
pending applications for  telephone
connections. I hope I am correct, I
welcome this statement. But 1 would
tell him one thing. That he is giving
new conections is wel] and good, but
thay doeg not mean he will neglect the
existing connections. He should spend
a good portion of his resources to see
that the telephones that are aiready
installed function well. But the way
of the Government is different. In the
Tourism and Civil Aviation Depart-
ment also you see that the moment
they get an extra plane, instead of
strengthening their existing services,
they expand services. Mr. Stephen
should not make g mistake. Knowing
Mr, Stephen very well, T have perso-
nany . good deal of hope that during
his tlme ir Calcutta, where I live and
where the grievance has been there
for a very long time, there will be an
improvement so far as telephoneg are
concerned. I am prefty sure that if he
would visit Calcutta for a day, he
would feel convinced about the grie-
vance. In view of the Calling Atten-
tion having been taken up today, we
would like to See an improvement in
the telpehone serviceg in Calcutta. If
he does that, the residents of Calcutta
wil] be gratefu) to him.

SHRI C. M. STEPHEN: Sir, we are
in an ares where there is 3 10t of agree-
ment, and the area of disagreement is
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little. There ig an area of disagree-
ment, but the area of agreement is
quite a lot. I want to say one thing.
Let us not proceed on the basis that in
any telephone system every call will
mature. It will not. There is what is
called the completion rate. That ig 5
system. There is statistics of the
attended calls and the successful calls.
The best system is supposed to be that
of Tokyo ang London, and that ragtio
there ig 70 per cent. Sir, that ig the
highest reached. That means that 30
per cent of the calls collapse. Even
when you try the local calls, you do
not get them. This ig the situation.
In Paris it is 50 per cent, between 50
and 60 per cent. That ig ag bad as
ours 10 to 15 years back. The present
President took over as the Chief of the
committee and pumped in a lot of
money, This is the situation. Our
position is around 40 per cent. Thig is
a fact that we will have to reckon
with. With all the collapse that we
are seeing in Calcufta, what is the
number of trunk-callg passing in an
year? In 1979-80, the number of the
trunk-calls that matured was 24 lakhs,
which meang 2 1akhs per month, which
means that in an effective working
hour—we take ten hours of effective
working per day, night being half
time—about 1,000 trunk-calls are pas-
sing. Thig is what our dilapidated,
uselesg system is managing. It is
managing to get about 1000 trunk-
calls per hour matured, Let usg not
condemn it that way. There are, of
course, collapses.

About the STD, you mentioned.
When you dial from one station to
another station, the STD will have to
go through a number of intermediate
stations. There are certain systems
going on. If at any stage there is
engagement, your connection is thrown
back. It is an electronic affair. You
cannot get through. If that is com-
pletely full you cannoy get through.
That is the situation everywhere. That
is ali 1 have got to say.

SHRI B. N. BANERJEE: Everywhere
means in all the countries of the
world? You are hopelessly mitaken.
You try it in other countries.
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SHR] C. M. STEPHEN: There are
systemg which are absolutely mecha-
nically perfect. In the STD system
there is no operator sitting and manag-
ing. It ig just a STD Subscriber
Trunk-Dialling system. You yourself
get on to that. That system is there.
That system has got itg inbuilt defects.
As I told you, our system is the Stron-
ger system, Our system is the old
cross-bar system. It has got its inbuilt
defects, Therefore, we are now trying
to progresgively introduce the electro-
nic system, to improve upon the cross-
bar system. An effort is being made.
This is our child. We are trying to
bring it up with all that. Our workers
and our engineers are doing their best.
They are going in a proper manner.

Again, let us not go on straightway
condemnation of the whole system. I
seek your permission to give one
instance, Somebody in Bombay made
a speech at 5 meeting of the Rotary
Club. He saiqg that somebody told him
that he had put g trunk-call to Delhi,
to the Prime Minister’'s Secretariat,
that it was g lightning call and that he
had got it after 18 hours. One Mr.
Pai made that statement. 1 read it
when I was jn the plane. I immediate-
ly rang to the General Manager to
contact that Mr. Pai and get the infor.
mation on who made the call, who put
it, the date and the man who put the
call through, For the last 14 days my
General Manager hag tried to get it.
He has been meeting Mr., Pai and
asking him to give the information on
who put the call across. Now he says
that the information is not available.
Yesterday he hag come out again with
a gtatement that this has collapsed
and that has collapsed. He is not able
to give any information. This sort of
irresponsible condemnation is not serv-
ing any cause at all.

SHRI B. N. BANERJEE: Doeg the
hon, Minister mean to say that the
points which I have put forward stand
on the same footing ag those of Mr.
Pai’s?

SHRI C¢. M. STEPHEN: Not at all.
Particularly when Mr. Banerjee makes
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a point, it cannot have that condem-
nation and that thrust. It is an honest
assessment. Therefore, it is taken up
in all seriousness. That ig what I am
saying. But there is 3 tendency deve-
loping to codemn everything.  When
that comes, I say that the system is not
that bad. The workers are not that
bad. The supervisors sre not that bad.
Al] the workers, the staff, in the tele-
phone gystem, are as patriotic as any-
body in this House or anywhere, They
are doing their best, We are trying to
improve it. We will try to improve it.

SHRI SUNDER SINGH BHAN-
DARI: There is no question of chal-
lenging anyone’s patriotism. It is all
a question of efficiency.

(Interruptions)

SHR]I C. M. STEPHEN: If 1 give sta.
tistics, Mr. Bhandari will gay that I
am quoting thig and that. So I am
not going into jt. There has been a
deterioration for the last three years.
I have got figures with me.

MR, DEPUTY CHAIRMAN: Mr.
Bhattacharjee. Not here. Mr. Dhabe.

SHRI ARVIND GANESH KUL--
KARNI (Maharashtra): Sir, 1 would
like to know whether you are adjourn-
ing the Houge at 1 O'Clock and Spec1a1
Mentions will later..

MR. DEPUTY CHAIRMAN: Let us
proceed. Then I will see.

SHRI ARVIND GANESH KUL-
KARNI. When wil] the Special Men-
tions come?

(Interruptions)

MR. DEPUTY CHAIRMAN: We may
have to si; longer. ’

SHRI JAGDISH PRASAD MAT-
HUR. (Uttar Pradesh): Let the Minis-
ter reply to the point and not enter
into a debate. (Interruptions), He
is taking more time.

SHRI C. M. STEPHEN: The refe-
rence to Pai—that ig what you mean
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MR, DEPUTY CHAIRMAN: All the
aspects of the question have been dis-
cussed. Let the Members ask only
clarifications, Mr. Dhabe, please put
your questions only.

SHR] Ss. W. DHABE (Maharashtra):
Mr, Deputy Chairman, Sir, it is an im-
portant question.. .

SHRI JAGDISH PRASAD MAT-
HUR: How is he speaking now?

MR. DEPUTY CHAIRMAN: In the
place of Mr. Kulkarni, Mr, Dhabe is
perhapg speaking.

SHR] JAGDISH PRASAD MAT-
HUR: Is it going party-wise?
(Interruptions)

MR, DEPUTY CHAIRMAN: He is
irom the same party.

SHRI ARVIND GANESH KUL-
KARNTI: He is speaking in the place of
Mr. Sankar Ghose. Mr. Sankar Ghose
has written that Mr. Dhabe will speak
on his behalf, Why are you object-
ting.

(Interruptions)

SHRI B. N. BANERJEE: Sir, the

practice in this House is that his party .

gets a chance and he can speak on
behalf of Mr. Sankar Ghose, but not
in the position of Mr. Sankar Ghose,
unfortunately he will have to wait.

MR. DEPUTY CHAIRMAN: Let him

proceeqd . .
(Interruptions)

SHRI SUNDER SINGH BHAN-
DARI: That will set up a precedent.

MR, DEPUTY CHAIRMAN: It is
being done every day.

SHRI SUNDER SINGH BHAN-
DARI: No, it is not being done, Other
nameg are called when the list is ex-
hausted, not before that.

(Interruptions)

SHRI JAGDISH PRASAD MAT-
HUR: Have you exhausted the list?
(Interruptions)
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SHRI B. N. BANERJEE: It is not

Calling Attention by pongress(U)
Party, but Calling Attention by.X or
Y. Don’t make the procedure ridicu-

lous. )
(Interruptions)

MR. DEPUTY CHAIRMAN:; Let us

see to it . . . .
(Interruptions)

SHRI JAGDISH PRASAD MAT-
HUR: You are changing the procedure,

MR. DEPUTY CHAIRMAN: I am not

changing the procedure.
(Interruptions)

SHRI JAGDISH PRASAD MAT-
HUR: You are also creating prece-

dentg . . )
(Interruptions)

MR. DEPUTY CHAIRMAN: What

has been done in the past .
(Interruptions)

SHR] JAGDISH PRASAD MAT-
HUR: I wil] not Jose my turn. I do not
mind getting two minutes less . ., .

(Interruptions)

MR. DEPUTY CHAIRMAN: By
this time he might have spoken.

SHR1 JAGDISH PRASAD MAT-
HUR: 1 am on a point of procedure.
Unnecessarily you are changing it.

(Interruptions)

MR, DEPUTY CHAIRMAN: I am
not changing it. I will get it examin-
ed and gee if there is any change.
(Interruptions) You will get your
chance.

SHR] S. W, DHABE: Mr. Deputy
Chairman, Sir, a survey about Cal-
cuttg telephones was reported in the
Statesman dated the 17th July, 1980.
I will read only a very short para-
graph:

“But subscribers remained scepti-
ca] about the department’s perfor-
mance, The residents of 61 exchange
said that telephones in large areas
of Narandrapur were out of order
for weeks. When they complained
to the local exchange, they were
told that there was a fault in the
undergroung cable and the exchange
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lacked adequate implements to rec-
tify it. They were told that they
would have to wait until the instru-
ments arrived from elsewhere.”

Therefore, to say that it is due to
monsoon does not seem to be correct.
The real reason is that the Ministr
does not have gufilcient equipment to
rectify the defects in ihe
undergroungq cables. Therefore, may
1 know from the hon. Minister in how
many places rectification was pot
possible because the material was not
available to rectify those corrects.
Sir, two other things I will have to
ask. Apart from the telephone bills,
there is also a complaint about 197
and 198. When we want to have
assistance, we fing that there is no-
body to reply. We want assistance
many times, but assistance is not
available on telephone. We do not
get the connections. Thirdly, in view
of the defective telephone system,
what is the back-log of dead tele-
phones today with the Ministry,
which could not be set right? It is
said that in Calcuttg it was 17,000. I
would like to know the back-log of
dead telephones, in the last three
months, which could not be repaired
because the equipment is not avail-
able to rectify it. I wag referring to
197 and 198.

1 p.M.

Now I woulg like to inform the
Minister that telephone bills sent to
Members of Parliament are often
inflated. Mrs. Margaret Alva got a
bill for the month of April and the
bill was for Rs. 640.30. During this
period the House wag not in session
and she was not here and the bill
wag for local calls, She received
another bill for Rs. 542.80 in respect
of the period from 1-5-1980 to
31-7-1980. Then there was another
arrears bill for Rs. 481.75 in respect
of the period from 28-1-1976 to
1-1-1980. I woulg like the Minister
to find out whether there is any
proper system of sending bills and to
look into the question of inflated bills.
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I have two more points. One is

about press and news. Because the
telephone gystem is not working weli,
messages and telegrams sent by the
press to many places like Gauhati are
received only on the next day by
which time the newg value of those
telegrams are lost. This is because
the system is not effectively function-
ing. These news telegrams should be
received by the newspaper office the
same day so that they can publish it
the next day at least. But the tele-
gramg are not sent in time. I would
like the Ministey to look into this
also.

The Minister did not reply to the
question of abatement to subscribers.
Even yesterday the telephone was
dead for half an hour in the lobby
and we could not contact many peo-
ple. This ig the position in Delhi
very often. When the telephones are
deag and when the subscribers are
no¢ able to use their telephones, there
should be some abatement or conces-
sion to the subscribers in the matter
of rent, I would like the Minister to
reply to this point also.

SHRI C. M. STEPHEN: I do not
think any new points have been
made. Ag far as rebate is concerned,
it is not possible because thig is in
the nature of the thing. There will
be breakdowns andg there will be
defects and time will be taken 1o
rectify those defects. It is all in-
built in it. There is no question of
giving any rebate. If you are not
satisfiled you cap surrender your tele-
phone. This is the contractual posi-
tion.

As far as billing is concerned, let
us not make this the forum for set-
ting quarrels about billing. There
wag an occasion when I explaineg the
whole procedure during the Question
Hour in this House. There are a large
number of cases where rebates are
given. There are cases where people
have complained about their STD
telephone bills without knowing that
somebody without their knowledge
wag using their telephones. We have
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a system of keeping such telephones
under observation. If during this
period of observation if we find that
their telephones dig not work, then
we give the benefit of doubt to the

subscribers and give them substan-
tial rebate.
As regardg telegram is concerned,

there is no guarantee that it will
reach in time. There are telegrams
which are sent by post because the
line canngt take load beyond a cer-
tain limit. In such cases we will tell
the person concerned that there will
be a delay. There is a rule gsaying
that if the person asks for refund,
the money can be returned to him,
The telegram will be sent by post.
If too many messages come on a
particular line, it ig natural that that
line cannot take all that load. This
is what I want to say.

SHRI S. W. DHABE: The reason

for rectification of defects is not
monsoon, but non-availability  of
materials. Ig this correct?

SHRI C. M. STEPHEN: I have
checked it up and there isg not a
single case of telephone defect recti-
fication being held up for want of or
lack of material. On the other hand,
when the total monsoon cable co0l-
lapse takes place, it is in a large mea-
sure and we do not understand. Sup-
pose there is 3 one-thousang cable
cut across. At that point, these cables
will have to be connected. One per-
son will be taken and you have to
connect them., He has one thousand
lines. Five persons cannot be put.
Therefore, there is a question of cal-
culation of movement in the system.
Thousand cables will have to be
patched up, patched up, patcheq up.
Then this takes its own time and you

cannot help. You cannot help if it
takes its own time. That is why
when a large cable collapse takes

place during the monsoon, this be~
comes inevitable and I must say that
the workers did a good job. Cofigider-~
ing the quantum of cables, they did a
good job ang the whole thing is now
back in working order more or less.
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MR. DEPUTY CHAIRMAN; Yes,
Mr. Ramanand Yadav, zpy g7 #

1 qare wfww )

S aWeT gwE @ (IuY
qRW) ¢ = TATATE 1AW HAG 7

= Ieawwafd : w1v Fara A1 qHT
fAfs |

|t wwrrr miEw (fagi) - ug
fafvag ara § fr Sdwm £ aferd
TEAET [AT .. .

ot FAdiw TqE WYL < A9 faeEd
3T @ 3 .. (Interruptions). .

=t Jqaaate : {59 a<g & 99 |,
FAR AT | '

ot Friw FWE AL 0 EET

qrET FT TUFE § F1T ATATY 7
(Interruptions)

oft sree! Wiga fanw @ (Wew
9ZW) HAT §H € § FATAT & qT 5
w1 @4 Fwfww ?

w5t Sqawwfd : 57 T W § <
Fr oFgaq 5T

ot fpg am e (fagre) @ =0
¥ IS g g o
Nt wufes amsmwe:  (wWar-

Tez) : FieT wEwd § frdy TR ar
AT ALE G
(Interruptions)

SHRI RAMANAND YADAV:
one from my party has spoken,

SHRI LADLI MOHAN NIGAM: Sir,
it is a gtrange system that you are
adopting.

No

(Interruptions)

SHR1 B, N. BANERJEE: Sir, 1 will
give you an illustration, Just a3 minute,
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Sir, If I give an illustration, you will
understand the absurdity of the pro-
cedure which you are adopting. Sup-
pose there is a Calling Attention
Motion in the name of, say, Mr. Rama-
nand Yadav, first name, and the s«cond
name is that of Mr. Mathur, Now,
My Ramanand Yadav does not come to
ike House on that day. The Chairman
calls Mr. Ramanand Yadav., But he
is not there and ¢he Chairman says
“Not here”. Immediately, from that
side, Shrimati Habibullah stands up
and says, “I belong to this party and
I wil] put questions on this Calling
Attention Motion.,” Thig is absurd.
This way, Sir, a person gives his
name Tor the Calling Attention Motion,
but he doeg not come at all and the
next man, who is there, is denied.

MR. DEPUTY CHAIRMAN: This
hzs not been done. (Interruptions),
Thig has not been done.

SHRI B. N. BANERJEE: This is the
seme thing.

(Interruptions)

MR, DEPUTY CHAIRMAN: I am
eorry, Mr. Banerjee. You know the
procedure.

SHR] B. N, BANERJEE: I know it.
1 know g little better than you also,
Sir.

MR. DEPUTY CHAIRMAN: You
know better than myself and 1 do not
deny that. In this House, the Mem-
bers who are mentioned here are not
called, but the parties are called. You
know it.

(Interruptions)

SHRI B. N. BANERJEE: I know it.

But .. :
(Interruptions)

MR. DEPUTY CHAIRMAN: Pleage
take your geat. (Interruptions).
you say whatever you want and then I
wil] have may say. Or, I will say first,
But this dialogue cannot go on. I
cannot allow the dialogue to go on
like this.

SHRT B. N. BANERJEE: But my
point is this.

(Interruptions)

MR, DEPUTY CHAIRMAN: I cannot

allow this dialogue. Please take your
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seat. Let me make my observations
and then you can say whatever you
have got to say. Or, you say whatever
you have got to say and then I will
make my observations, You have been
here ag the Secretary-General. Mr.
Banerjee, you have been the Secretary-
General here and during your regim
also Members were called because of
the parties. We have followeq this
procedure. Each party will be allow-
ed at least one Member, whether the
name is there or not. Therefore, this
has been going on.

SHRI JAGDISH PRASAD MAT-
HUR: What is this system?

(Interruptions)

MR. DEPUTY CHAIRMAN: You
cannot go on like this. T request Mr.
Mathur to speak later on. Do not have
a dialogue here now. I have said thal
when Members were not present here
on the party basis some other Mem-
bers have been called.

SHRI B. N. BANERJEE: Including
the first name?

MR. DEPUTY CHAIRMAN: Not tht
first name.

SHRI B, N. BANERJEE: Why not’

MR. DEPUTY CHAIRMAN: 1 ca
tell from the proceedingg that thi

was done when Mr. . Banerjee wa
here.

SHRI B. N. BANERJEE: You kindl
check up.

MR. DEPUTY CHAIRMAN:
would be easier if we stick to this rul
that the Members whose names a1
there will only be called, whether
the same party or of a different part:

THE MINISTER OF STATE IN TH
MINISTRY OF PARLIAMENTAR
AFFAIRS (SHRI SITARAM KESRI
Sir, it had already been decided, du
ing an earlier session when we we
in the Opposition, that on a Calli
Attention Motion, every party wou
be allowed. Suppose the name
Prof. D. p, Chattopadhyaya is the
and I want to put another Memb
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‘Then he will pe allowed in his place
even when he is there. It is the
Party’s desire,

MR. DEPUTY CHAIRMAN: This is
followed every day.

st forg =er @ o il B ) Afea
fmear A 3 g o AmAr WAt
=iy |,

(Interruptions)

s gawalfa
CAR LN s T 2 B i A A L
IR - U

(Interruptions)

Wt SredT qigw faw ¢ IAaT AT

17§ 47737

(Interruptions)

il goawmf gtz arer W AT
ST o+ {Arneoam § 3 A1 3R
AR (Interruptions) | gw
¥ 8 wgr a1 5 A afEm 3
§ ITRY ¥ AN FI T WG
FIT FRATA T E T ITFT TG FI0 74T
TEH AT B IF7T 1% T IHF g7

o F2 T F131E A7 ey (Interruptions)
The Chair is not doing anything new.

Y Tt atEd o sggamfa S,
THrg fewaiz #T &S 34
fedi agg nsag g1 XV &1 gar & fx
q&T S wrer a¥er E fw 7w feudqz
FAFCRATT ) AR AT F HIT
I3 77 22z &Y § IAF AIAW AT
& fiF 2T £Y A gwerrsi ¥ FTEY
arefad § Wk ITH 59 ST AH @IAT
T § qifE 98 AT FT TE

rgarafy Y, JgeT ATT qF ug
FgAr § 5 Bre i § 7 W TAEE
AIF §, A FIT & a1 qg ATTT T4V
E f@%t%a"?{ FEIT FIT F 1T
199 AT 9T TZT § 1F IR A

¢ fsra w7 Trg gl
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fifso @y g goea faarad §1 199
¥ o wmar-adr geei feedig w8 fAar
B, wraw @19 F g WATE | TITLC
7g W T At g fr gz § 718 24
T FET § ql IART AqrATT AT
gt wsfl § | g FZ FTOA AZT WA
2 faad & foq o1 98 wga1 & fv arw
o w7 A% f2n wEm 3 ATgA A
W H RIS (eediw gt at safs g7
At o 93 Fa87 3 '{ga ! ST
7g g7 & ATET &1 F1HST GATE Tgfr
qzdy, TN afFa wrEv ¥ wed
ST SR AR A L il et a?“r
®ET WIFE FL |

TTFT T F0ET & S g
TqT ¥Ry WA § 1 3AF oo g2y
F3 TEAT GTAT E 4 AT A WT FH  F
g7 WZT WX FZT ¥ ARG TR
wra T & wfge fw =g yaar a1 E
q37 ar 35 rfgq  TETIT arer T
a fredft agg &t 976 gz A £
g9 30 eiTE WA H 644 S &
T ag T FEal § fow 97 gaireara

g5 AT GiT AT T g
¥ wAzhHE 7y AT Aq H‘rqs g
az arg & 9 fafaw | & godr sy
AT g | §Y UF ATT AGR( SgraT
2 ot qF A fevrile & oA &
faar a1 1 ®T@d, 1979 ¥ 718 34
TT QT WIUT 97 | ITF UF AT 136
TIT &7 AT WT FHE 26 T FT AT
g faar swrw ) UF AwrAy a7 AT
grafaal & A 4T WX I ArAT AT
TF grEAT & A9 97 | 89 J dar fF
FIF-F17 § A (57 & agh 43 w17 AV
At g7 «F0 @ fF fre wste § @
ST (F 1) & € a8 swar aEf ¥
gr3v ¥ W fagre wiway § ¥
TAE A 9T A By a7 Par, e
Uy wgr waAr By WA a1 A7 | 9T

:?": ";:r T']‘q"r
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& Mizez frar w< w71 fo 98 w17 B
AZ) & AIYA TIT HgT g AV 9FIA SA1F
Taar gzl ¥ fF wed F1A A0 ABT
F A F A A AH FT 26 &GT
1 fasr ar 1 &3 w1 JY w@ 77 3
ITH TF FA § FIU SFL AT AT
T FAq Ag A fAeTeT ¥ fagiw

USTHF | M AV AE F 9l F qq F
o AT F A ) WY A A
areds Agl + g faw @ AL AW g
AU 37507 ¥l B wfwd &7 fag &1
ATGF FTIA F0 G IT 457 THFEAL
fafqezs & 370 srgx F1 foitw 4
gz A A X A § | wgw waAr
qiff & A1 ZAH IR AT G |
A FA TS BIRIAT T A
FT AT H |
adt g fag w733 gd 9« fe
T A T AF wAES F AT
A feedt ¥ aray d47 & 71 qHo qlo &

T4 F AT AW FE qAEAF

He is not supposed to go to Ranchi
All these calls were made in Ranchi.

oI g 9edAT § WEF a1 38 TFC K]
T A A AT AFATE L T 5T Ag
F0 fa FY e grar g1 F e {
| ag® & swd fag ATRT FigH
F w741 WX Iast 77 o= fea@mn
A F g3 @ 1 ag f9ed gw aEg
AT qrw A4 &, wdr T H IAT fewEr
qgAT qoa gm0 g ag F fa
2T Tq0 flo &ff F WF A @A & |
AT Heed rea? g & Wiy

SN E 1 gwaFRt ¥ AT IHA 1 gw
arTfrT £ &1 F8%, AR & AL THo G0
AT Yo TTo THo *s W@ A TT A%
F wera faa ol g § 1 QAT A g
fe =48 zeqrgs &1 fasaada &
i FC FieTdr wA &0 g &
fastaqdq & a3 T{%% AT A
QIS HF &, TaruF E FwrHrw g i
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fasaqqa &1 7T &g a8 TAHA

FAT g1 AT IFHT goa TA®RIT fyer

T 8, T gy At w1 SATBT gy

faetar &

o ggawalfe @ i 97 gare
wfad

T arEd o AE, A
FEAT 4F T fo edtam fama & Y
gz fafen g & 2o miw gmiwr fus
TI3d | ma¥ wgi A1 T mw 5w A
¥ O & a7 &, foad 39 1
& maafagi & oo fecve ofmire
BWT L HIY 38 50K 9F a9 £ ST TG
&7 gaimy § e ®G & W4T wgRd
§ ST =gar g {9 F4T ww 39 a|
ST HTETAA &4 {5 gH AT &, T8 Froo
T % qrF AT GAT faw my & wAH
gaiT AW & fag o Far e g E ?
§ ararat g f9 99T 7w g9 TAReEs
fas =) GHEAT g% HX A AT W A1
#7 FgT T3 AfaT &4 |

SHRI C. M. STEPHEN: Sir, I do not
know what to say. This billing ques-
tion came here earlier also. Let us
not take specific Dbilis and settle
accounts before the House. The fact
that out of the many trunk call bills
he must have received, there are only
two or three bills which he is challeng-
ing shows that by and large the bills
are all right. There may be some
exceptions. Thig part of the whole
affair can be rectified if rectification is
calleg for. We have got our records.

About 199, my friend stated that he
could not get 199. It is an indication
that so many calls are being made to
199. 1 will tell you about my own
experience. Every morning [ ring up
this service to find out if everything
is all right, 1 have three telephones.
One morning I rang up 199 on a1l the
three telephones. The telephones were
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ringing and ringing for three, four or
five minutes. Nobody was picking up.
1 immediately went to the exchange.
Nobody knew me. I went in this
dress, I wag very angry. But I saw
that all the girls present there were
frantically trying to put the calls
through. 1 saw nobody idle there.
There were certain places which were
not manned. . I immediataely ordered
that more boards should be installed
and more girls should be given there.
That has now been arranged. I would
ask Mr. Yadav to ring up 199. He will
get immediate response,

ot IagAtafa : wa s amEaET
I g6 |

oft fra =+ &1 2 WA, WO AT
ac fF wiffarzs g@od | gafeg o=
1 ¥ AT WA 67w

Wt Iqasrafa : sTarAm fase §
4 ,

wt forg =7 v face g @y aur aim
fF 1 3T gvE & Arew S UwaT
arag &1 5y At faar |

(Intermruptions)

ot guawafa ¢ 9 AT TEET
e e AT |

2ft Srest wigw fanw @ sqEvmfy
SfY, & =iok wreaw & ST T a7
eq19 - qew g2 #7 w mrafug
FTAT ATZAT 3 |

Teel &t oy fo 9 ag agy ad)

g fo Zefwia gewang> afaa & auaz

&Y S faIdl faet @ 1 o et @
ITHY w77 AT fE A facel ¥ AT g

A @ 93 & o guid, A

s/ wEt faw &< fzar fs g

AT & otel) ATgEE q@y ¥ e,

AT § o & g8, S ST Aowg

¥ fad €% a1z § @1, ¢ 97 @Ux
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AR &1, SART garw ¥ fag famer
TEAATR AT A7 SEAT IXAWE  AX
sreEne & & fad w2 faar | e wme
¥ Rt & #IT AT # Twa FurAl
TE AT @I OE AT AT MT &S A
qaiad (a1 fuodr @At & Q0w a1 fogey
ol & &V fRae SAEI & TaFnT
fz3 F WY A 7-8 WAL § (o
swEma 6 a3 o+ afs w9 ag s &R
71 & Faw st (4 gfqed g3 dwd
Ew F Ay qmg ArwaTg | AU MAT
£ A g fi T@ S AW gud
g wify EAE & gima &% & fag
ST HIRTA @Y 94T A7 g A, SqGT
TEaaTa a8 wAgad 3w ¥ fad {aar
gt AT IF R AV gfF oM g
T mT AT W@ R

3%, & =gy ag W qOAT Figar
g, wag fai & @i § a9 weE
#gl 1 w0 g=ar § fx wmwd 3o 3@
mza & gemifag qeea (wer 9 Miw gt
wiGT gz sda (#ar {@ ag arg s
g t& ggo o o F AHT H &Y
#H=IE & T Enraaidy aff avg W E
faefy sz &1 o W & fod fadt
T F T TS T

¥ g7 Us A WX Fg AT =igar
g 9& g 7T A A7 | gAY gAT §
f wars § fagar W 19 §, ggat §
&% (@7 aean € g & = TEY el |
agT 3L UE Ao HT §HAT FHT TRaAT |
a1 § 39 99 & 98 sy i §F avas
TAT AT FFES W AR § TF qUiy
Tiz@ & ggl fewr | os@R qg
AT A1 7T wg D @Y & g
TE AT\ B 9B i ) WS & am
FUF HE I E 1 HY gt ¥ s
HHST F Y EAEA wew maAr v §
agt <@ <@r § 1 wevaw ¥ el
AT T HT A T & faaar, wo
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TR T FLET ] | A 9 gqAN
g we WA aT fw e & <Ay
fafeen H——ma7 § ma 9 fv SNEm
53 fefoz aw s gua &, qt o7
A § 7 EAHE g a7 Fiid
aifgw sy fafeem & zwe A =weT
wfes &1 IAER G4 § a7 vae A{sw
F @ T 37 S 3% § A7 {5
ITF FAT W@ AT &1 SABH g
T TH A AR ST | UH Y wHIA T
T qai ¥ ua g fefae & aefmm
Fug TATEA Y 31H & a1 W gOET
qq7 4ETar fw ag 7% &F g a1 sEm
aigr far gm gwar 9 €, v g SAEy
TR R 2 1 &g mifwadt #v W
TEgY gt § &Sy wealwwt § 1 41 ag
ST S § TF @i H 47 ;WY F1E THY
faoqer emmear s F guzat 9T §
AT AT WY F-—FFF AT F FET
T % [ F1E GHE1T qEET A7 UF
FHEY FAT FX UF W/ G & {w
foadt foaad mdft § oo agaw
# IHRT GWMTT AT IH TS FT
waaT (A7 a%, Wy grawiiza a7y
1 & o g9 a3 a1 Ofsid 1 qifw
3 WX ¥ W g5 gig W) 9neary §
IART G5 (A9 4T SEFT Wi
s #1 #ifum & )

T @i & ag wgAr wgar g
Fa1 7z a9 @y g § fa wre wg
7 {ogew &7 gRaAwi ¥ miegwz
fwar g 7z gox o grw fawoa S
war g foew SwE A @ F gg
Hw g7 gq7 @d | fgegeana gamT
geforaa Au & (% 8T Tw &1 oY sarw
T Wiw ZiaT §, g% oo wgl awr A
qTy, %W wuAT TAATAT ot fqwne
HTF TE TE(T F 17T o § AL AT
ggfa guR fUes U aw & 9T 92 ng
st g sud fgrgram £ Alaad,
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TSAIfT @I Fi AT F 97 & @A T
A E | TAATET B HIGH| FEAT FAigaAT
g o g ave wio® famge wd) & @
ORT-T=T GFAT & Fg Fgd ¥
Hvad TG © | u feawi o gk e
& ougy Ag G age & FIIGET 8
Tg AR AN g1 AgEER o A
g1 77 ag v ) fa uw TG &
Tifgoly 1 srEarT & a7 #7 DHAA
T 1@ T AT gl aw umy  aifew
g % W wig® A gEgHEY gen gy
A & | WY 77 wawd fawgA ww
g fo zar AT wes asdE §9 W
T & #gf agg §0ATZ 1 THI1 QU
e & feg g i §iT 9T 9
T TG E 1 NG g ag awdrdy
7 g7 a8 %79 a9 g4 TH auEng
fogey Tfwm 7 &, TE 1 AERY
gsgfeat 7@l 1 EAEEW FFRAT 9T
FIE a7d A | AT GLLIT AART
&G =igh 78 wwdd | agdr § eIaar
g wd Hw a3 A1\ & AlwT <7 |
FT 3T ¥ & fag Far w0 q@TE ?
7837 77 T4 o surT fwar gar &4
gUT - faew § gOw) awes &
fae #ar o1w G § ) TW awATE FY
am F fra aWt ¥ o J@ foEa
F1E & 37 9 MEAL K1 FAT MQ A F
AT AT 7 SAG FIC AAGHT FAH
FY F17 F AT § | #0RT, KA afmdy
T 98 ) gswT ST audat 99 §

st gyawafa ¢ o dREd agi )
q Ay £

=i wrewt Wga faww 3 T as(E

Fa <R &, Tolu1 9 wiga v giar g
s gamwrafa T (gl qwsy

s} et WigA faww ¢ 97 ags
Fais a8 8 fv g ot gy awdlr g,
ES qfﬁﬁ F gaa § qigy g, ag aId
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(s oreefy gy fvmr)
faeza gad Mg Y /T EATR ) FEAIT
Sl F1 qHEAT § | TAY qATG 48 §
fo B woai av zdifged a1 sirga
gunTE T @ & faay gadi & main-
A H w5918 gy g 1 & T uh
gax &1 fae agi ardy & e, arw
af= 19 1) gue (awdt g | 29
afam =iy EHE 47 DA BT FHAI-
qIRT &7 far & | 39 aEd § wgal
frga  aom sur 89 & wifgw 53

fae gz & fe T & I H
FawT;Y i T & SRR A taat
FAST H =AY § ©TF0 a1 eeifwe’
sedy & faw oy & Sfw ot wida
wrarAt &7 ot fgedt 7Y vy w7 oAy
g 7 afe TAlloes Jar w1 g A7 g vamT
TGl faetar €7 Ty € wg WiTwT qgar
g fw Fa1 AT 7@ A sqE@T aﬂ 3¢
eﬁt?r amafmsr g3 7

oo T & faai & 9 § wgAvT Wgar

g 1 &7 o wg fra & 19 g gw ol
qTEF WIE HLgH F3T | FR AN &
FIT AT AT qHEA nﬂaﬁ g, &7

AT AT ot far e g, w4 w¥ gOn
ferm of m% T HT &7 Wi )

SHRI C. M. STEPHEN: Sir, the
points mentioned by my friend are jn
the know og the department., There
is nothing new. These things are
there, About the teleprinters, a Hindj
vergion of it? a committee has gone
into it. We are trying to correct the
technical problems. It is because of
the difference in the language struc-
ture, between English and Hindi in
the name-~board there is some incon-
gruity, This ig a matter into which &
committee hag gone and we are try-

ing to improve it and a new version
we are attempting.

About the archaic system that is
being used, I want to say that when
the strenger system wag introduced
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strowger was the most advanced sys-
tem in the world, When the cross-
bar system was introduced, it was the .
most advanceq system in the world.
Even today in the electro-mechanical
field the cross-bar system is the best
system, But initially under the Indian
conditiong there were Some problems.
Our boys went intg it with the result
that the I.C.P.,, the Indian . Crossbar
Product System, has come up. We
are having very advanced gystems, for
example, the Crossbar from Japan
and from Sweden are there that we
have used here. They are giving per-
fectly good service. Electronicg is
coming into the world, It is not a -
completely advanced thing, It is ad-
vancing, It is not a question of our
country using an archaic system.
Whatever has come, we want to deve-
lop our self-reliance ang to that ex-
tent ‘factories are coming up.

With regard to the other point re-
garding corruption, I want to say that
unless some specific caseg are brought
forward' it will not be possible for me
to give any answer. The departmert’s
pohcy and the Government o Indlas
policy is absolutely clear and no Gov-
ernment, no self-respecting Govern-
ment can say that they will tolerate
corruption, We are certainly taking
steps. If specific instanceg are brought
forward, we will look into them. But
without specific instanceg nothing can
he done at all. Thig is what T want to
say.

MR, DEPUTY CHAIRMAN:
Shri J. P. Mathur.

Yes,

SHRI JAGDISH PRASAD MA-
THUR: Do you rely on the transac-
tion or can you understand Hindi,?

MR. DEPUTY CHAIRMAN: Speak
in English,

SHRI JAGDISH PRASAD MA-
THUR: Sir, the hon. Minigter asked
for specific complaints, I would only
speak about Delhi because much
pleading has been dong on behalf of
Calcutta—not pleading, of course
grievances have been highlighted,
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. 8ir, we have got exchange No, 20,
58 and adjoining exchange No. §5 for
Ghaziabad, I would like to know
whether it ig not a ‘fact that exchange
No. 20 is alwayg out of function, I
am talking p¢ exchange 20 which is
in the trans-Yamuna area, When I
ask them—I am not a technical man—
they say that it was because of the
cross-bar system. They have tg be
put under A condition; I dp not know
what it is. Their difficulty is that
because the exchange is locateg in the
area of UP. State. Electricity does
not go there from Delhi and power
collapse is much moyre in UP, So
they are suffering, So I would request
you—rather ask you—to see how you
can mend it. Can you connect it by
an electric transmission line from
Delhi into the State of U.P.

Now I proceed to exchange No. 58.
It has similar complaints,

Then you take exchange 85, that is,
Ghaziabad Exchange, The other day,
the D.M. Ghaziabad wanted to con-
tact me; I also wanted to contact him
and exactly for three days we could
not contact each other., The hon.
Minister while speaking on Calcutta
said that most of the cross bar pro-
blems are due to thefts, I would like
to know how many caseg of theft
have come to his notice in Delhi? Be-
cause I am afraid there is np such
thing like that in Delhj I do not see
any cases of theftg in Delhi; I have
not seen any such press reports during
the past few monthg that the collapse
had been due to any thefi of cables.
I am not making a complaint but I
am bringing to your notice one very
funny exampnle. I rang up one num-
ber; I did not get it. I rang up &n-
other number; I did not get that.
Then I rang up 199. They said the
numbers were out of order. Again
I rang up 199 and got the same reply.
Then I asked: Do you know whose
numbers are they? Thege are Min-
ister’'s numbers, And jmmediately T
got the line. But it was not in your
case; it was some other Minister.
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Then I give you another case. My
colleague, Mr, Jagannathrag Joshj re-
quested for 5 second telephone in.
Delhi itself, I may recal] that Mr.
Jagannathrao Joshi is elected from
Delhi and as such he has got the right
to have two telephones. If g Member
is elected from some other State, he
gets one for his home State and one
in Delhi, Since he wag elected from
Delhi, he wanted to have the second
telephone at the BJP’s office, which is
his office also: He got a reply from
your Secretariat saying that he could
not get another telephone in Delhi
and that they have to apply for it
separately. This was the reply he
got. CT

Now I tell you another thing, I got
a telephone bill last year that ryeans
in October—or September, 1979, 1
wrote to the Secretariat to your Liai-
son Officer to please get it checked be-
cause it was inflateq bill. There was
no response. I again wrote to the
Liaison Officer; then I wrote to Sec-
retary Cieneral and he passed it on to
the appropriate people. It is now
more than 7 months that I have re-
ceived no reply as to what they hav
done. This jg the efficiency. -

Another thing: You see the tele-
phone directory. There are classified
advertisements. They look funny. I
cannot find any number in the classi-
fied advertisements. It is almost like
a cinemg advertisement

(Time bell rings).

SHRI SITARAM KESRI: Tele-
phone is ringing here.

SHRI JAGDISH PRASAD MA-
THUR: I am completing you need
not disturb me.

MR, DEPUTY CHAIRMAN: Please:
conclude now.

SHRI JAGDISH PRASAD MA.
THUR: Lastly, Sir, I would like to
point out that a working group was
appointed in 1975, Among other-
things thig working group made some-
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recommendations in  regard o the
printing of telephone djrectory, I
leave the question of directory apart.
I would like to know what are its
recommendations and what is being
dong in regard to those recommenda-
‘tions.

SHRI C. M. STEPHEN: On billing?

SHRI JAGDISH PRASAD MA.-
THUR: This was a working group on
all things. I would like to know about
the recommendations of this work-
ing group.

Lastly, I read in a Newspaper that
it has beepn decideq that the widows
of the senior officers will he given
‘telephone. This wag the decision, 1
have read this in your report. Do not
be aghagt. This is in your report. I
would like to know from the Thon.
Minister whether he will exteng this
concession to the Members of Parlia-
ment and Members of State Assem-
blies, i.e. whether the reltiong of the
deceased legislatorg or their next of
kin woulg get a telephone, Or, is it
only restricted to the Government offi-
cers? Have I made my point clear?
Your decision as per the report pub-
lished by your department, is that in
case of the death of an officer, his
wife will get precedence, Will it be
applicable to MPg and MLAg glso?

SHRI C. M. STEPHEN: Sir, most
of the questions do not relate to the
question of deterioration which ig the
subject-matter of this Calling Atten-
tion Motion. He has raised the ques-
tion in regard to two telephones for
one Member of Parliament at the same
place, I would like to inform the hon.
Member that the Lok Sabha Secre-
tariat have not been able tg settle this
question. I do not know about the
position in ths Rajva Sabha Secre-
tariat. Now, a Member of Parliament
is entitled to two telephones, one at
his constituency and one at Delhi.

SHRI JAGDISH PRASAD MA.
THUR: His constituency is Delhi.

SHRI €. M. STEPHEN: He wants
both the telephonesg in Delhi.

{ RAJYA SABHA ] to a matter of Urgent

192
Public Importance
MR. DEPUTY CHAIRMAN: He is
a Member from Delhi.

SHRI C. M. STEPHEN: If he ig a
Member from Delhi, I do not think,
there will be any difficulty at all. In
regard to this question I have taken
a decision and I have passed an order
that if 3 Member wants twg tele-
phones, anywhere in the country, he

should be given subject to a final
decision by the Lok Sabha or the
Rajya Sabha Secretariats, As the

decision was not forthcoming, tenta-
tively T have passed an order that if a
Member wants two telephones,
wherevey he wants them, he should
be given. There should be no giffi-
culty as far as this is goncerned.

Ag far as the trans-Jamuna area i8
concerned, the problem is partly what
the hon. Member has said. There is
the electricity problem, This ig in
the U.P, area. As far as I know, the
Delhj Electricity people are prepared
to give power for the exchange pro-
vided the U.P. Government agreeg {o
that, I have taken up this, matter
with the U.P. Government, for an
arrangement so that the Delhi Elec-
tricity people may be permitted 1o
give power ‘for the exchange. Now,
ag far as the problem in pregard to the
trans-Jamuna and the Ghaziabad
areag is concerned, it is cable. Finally,
it comes to that. Now, we are laying
co-axial cables. A very high-power

cable system is coming up, 'Thig s
being laid. This will be done hy
December, It is our calculation that

the problem with respect to these
areas will be solved by the time this
is laid. Now, in regard to the cable
collapse, I have already mentioned.
Even in an area like Hauz Kbhas,
where, everything was being correct-
ed, suddenly, about thousand metres
were taken away by somebody. They
were digging. They found the soil
very attractive. They struck away
and about a thousang telephone lines
went out o5 order. I said that when-
ever this ig happening, we should go
to the Press ang announced it over
the Radio, so that the blame may not
come to us, so that the people may
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know this is what has happened

and they may not expect the connec-

lion fior sometime. This procedure
would be followed go that the subs-
cribers may know what ig happening
angd they may stang warned. This is
all T have to say about this.

In regard to the directory, 5 com-
mittee is going into the whole quec-
tion. The question whether we should
have advertisements at all is g3 matter
which is being considered. Ag far as
the classified part is concerned, this is
not merely advertisement, but thig is
intended to help people who would
like to get into contact with particu-
lar types of business. Hence, we may
keep the classified part of it. In re-
gard to the advertisement part, we
are inclined to give it away because
of the bulk of the directory. After sll,
our responsibility is only to give the
nhumbers Of the subscribers, The
other we are adding for thei, conve-
nience. The question whether we
should take over the burden and
carry on is being currently gone into.
The question whether we should have
an advertisement section at all is be-
ing currently gone into, The question
whether we are going to keep the ad-
vertisementg in the directory is being
gone into. This is all I have to say.

st frg =7 @ : IqaaEfy ageT
FAFAT F I F Fid I5E TF
e fassvd qifesrs 30 ardr@, ardr
qedi, ad Fias WUd F F909T
gar ¢ faedft A1 wwgafeqt & ai F
337 FI7 fFa1 | w3 # fagre =l
arg fagre @ qafeqs oar =wgar
gL Fi T agadr w1 AN
fear &, <@ w1 H  wgadr S
g T F AR ¥ q4 A
2,38 F g, 9TAT ¥ WA ATIA
gua § R NI q1F ATAT E -
qzdr & Hw AEA @ g 1w GeEar
g W gedi, afedl @y g@r g
HIEEY WA gl T g OFAE aq1E
A 1 afsa gdm o wE R

806 RS—7
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f qeqT #1 AT @UT § 1 UF qSAT
5 < gg usdr § AW oSy weAr
TS § g-faoelt § 1 F A
FW@ A & gaIf fmie g
am fad & w9 ww g 99 49
W AT A 92 g1 *g A «@rga
gUT | AGT FSA FA(AT HIT BT
Far 3@ A 9w3 1 <H qA AY
TFF AT TETE | BT wggAT aayar
FF IT IIT R4 Fel, TTAT ¥ [
AT U g | fHT TH& a7 TH
T FrAOAT T, HLAAT § ;AT AT
faq Mg 3T F@ HIF @ XA
Fgd 4 fFag #¥ =r wa, AF
® A1 FT A0 AEA @UT g, G
AIFAT § WG &9 mywAar ?oE
FIqEa F, Iq% A7 {Ged UAGIT
Frar ar Al wEAd § fr9es q AW
ART @S & | HF wgr, w1 HT A
4T § Fa A g, AgEAT ¥ HY Al
AT qar feeell, §4 @qr faedt & &7
o fRar @ g7 @rgd @ug g |
ag feaar grearenz § 7 ’

oY Iqawmafa : w193 FE FEES
gt fwar ?

5Nt fra = @ : #7 fafew arg
HYo wro TR F1 fazdy & g A1
feqr & # @ar <@ A1, FAFT QG
FHA ¥ FIE@E fF At A
FAr § @AzA T AG AT I GF
F ZFATAL HT AT 19§ | ZHY AT
g gy s gfF 9 EdEw oEe-
Fer are fHE @A A FW
gedT FIF &)

¥ garw g fFaw @A o, sEt
gerafes faeew - wig aF  TEF
FAW & FIC GIAAT Al T AT
Fen3ITHT TAAE WA 1 AI—E—ST
FW & fAq a1 ®fer 97 F@ F
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[ i fag =7z &r ]
fac #:1 Arar & ot arfE owg
wFAA &1 sfEfwde qar ah 7

g9 AU gatw ag g x5 fam
foaar gz ¥ Trgime Tfaw, ae-
few % T AV emEEdT WO,
forad gara Agsdr @ & Wt eTd-
e sfan favem A g, 9 aa
faar g3 #FET #1freed & sy
sofaw ®Y  svEedr @ orerclE-
Wer 3T, . (Time bell rings) o . .
qifF ¥ geAtRee & g0 & @t
TSN FIATEAg @I gWr L ;g ar
wF adi g 5 St ag q3v g
g a3 g1 €, g @mu g av
g &, a1 srgEe srufan gEHEe}
q g1 AT~ TA( AT S AT AGY 7

. - 1

AL, AgIAT THRE C QFEAA

F g2 ¥ . - - . (nterruptions) ..

qgadr  FAHA QFEAR g @1
FE TFFITAL FU g\

MR. DEPUTY CHAIRMAN: You
mean district headquarters or State
headquarters—how is it possible?
This relates specifically to Calcutta,
and you are talking of other parts of
the country.

1 fova A7 @1 FIT GIEH Ui T
FETE | A9B[ AT Gfag | FAFr F fqQ
a1 & gvaamia agigy AT Tas-
a9 &7 Sifowag g (Interfuptions)
DT TAAEACT FACT |

=tar M mfgd qara g fF-ag
faar wrag seET g AT A wEATS R
o7 f F1 ol vos & foag
araferi & zeqame & fo g 1 uw
A At N EATHIA FT SAIEYT @I
g, ey A fafew zedwra &
faw w7 7. suaedT F1 AT FGET
qqr ;AT Rr w15 Arfa ar s1aw g fw
gl ? A4 @ E
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You want the questiong to be repeat-
ed in English? I can repeat them ohe
by one,

MR. DEPUTY CHAIRMAN: No,

no, You have done it. He has heard
them.

SHRI C. M. STEPHEN: With res-
pect to the telephone call that he
attended to, if he will give me all the
details, I will investigate it and give
a complete report. At what time it
wag put through, at what time it
fructified etc. if he will give me all
that information, I will have it gone
through. I will request him to give
me the details and I will give him the
detailed information of what really
happened. (Interruptions). I request
you to give me the details,

Ag far as our policy about STD is
concerned, you can get it only through
automatic exchanges. Even if there
are such exchanges, there is another
instrument necegsary to get the STLY
arrangement through. Our policy is
to connect all the State capitals with
Delhi and all the district headquarters
with the State capitals, And that pro-
gramme has gone through in a big
way. There are a large number of
district headquarters still remaining
to be covered, This is the policy
which we have laid down and we are
proceeding according to that, That
depends on the manual system and
the automatic system,

SHRI SHIVA CHANDRA JHA:
What about making the operatorsg do
their work efficiently.

SHRI C. M. STEPHEN: I must
thank the hon. Member for giving me
the advice that I must make the
operators work efficiently. I could
not have got a more salutary advice
and it can be accepteq without quali--
fication,

SHRI SYED SHAHEDULLAH
(West Bengal): I shall not repeat the-
reports o trouble that we are suffer-
ing because that will take time, That,
however, does not mean that I have
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mot got my own experience, From
my experience, I will tell you some-
thing about the internal working of
the Telephone Department. When I
became a Member of the House, 5 few
young people came to me in Calcutta
and told me that they haq undergone
training at Jabalpur and the Govern-
ment had undertaken great expendi-
ture for that purpose and also given
them work afier training. But sudden-
ly they were told that they were sur-
plus and they were put out of occu-
pation. It so happened that I was also
a member of the Consuitative Com-
mittee attached to the Ministry of
Communication ang I raiseq the
matter there. I enquired and I under-
stood that there were some vacancies
in the West Bengal Department and
at Calcutta also. I thought if there
were vacancies why these people were
considered ag surplus. For some time
they remained without employmeni
after the Government had incurred
so much expenditure on their training
and kept them employed for some
time. 1 wag surprised and I wrote to
the Secretary, P&T Board. He in-
formed me that he was taking action,
He contacteq the department at Cal-
cutta and immediately within 3 month
all those 38 people got their employ-
ment and the vacancies were filled.
That means there was total absence of
coordination between the different
departments. There was a department
which was looking for people for ithe
vacancies to be filled up and the Gov-
ernment had trained these people at
considerable expenditure; yet they
were unemployed for some time. Un-
less the Union hagq brought it to my
notice, thig thing would have gone on
for some time.

Secondly—this ig also from my per-
sonal experience—I was going in Cal-
cutta. In my neighbourhood, some
people were digging. T just stood to
find out what they were digging. Then
from the talks I could guesg that they
did not know Where the line to a
certain number lay. That gentleman
was known to me and because I was
living in that neighbourhood I knew
the line sufficiently well because I
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had earlier seen someone digging for
the line there. Then I told them not
to dig there and I would show them
where the line was. When I showed
them they qug it out and the line was
set right. Then I learnt from them
that there was nothing in the head-
quarters {o point out which line was
connected to which house and that the
maps in the headquarters do not

clearly show these points. What I
mean {o say is this. These are not
the 'faults of the workers. Generally

it is said that the workers are not
doing their work, the subordinate
employeeg are not doing their work.
But it is due to a total absence of
organisation and co-ordination among
the different departments. From my
own experience I have found that
the internal cables department and
the external cables department are
at loggerheads. Somebody sayg it is
an internal complaint and somebody
else sayg it is an external complaint
and all the time the trouble is there,
Now there is absence gf co-ordination
among the different Engineering De.
partments. So things go on like this
and, ultimately, in the absence of ad-
ministrative efficiency, the blame is
laid on the man who is digging there
or the man who is attending to the
exchange—subordinate staff, The en-
tire thing is due to the absence of
organisation among the top officers.
Some gpeakers have already said that
they multiply in numbers but not in
quality, There is an absolute fall in
quality, As the number grows, so
the quality falls.

Then there is the question of mate-
rials also. For instance, polythene
hag been introduced. Now what hap-
pens? If there is a leak in the poly-
thene somewhere, it will not be known
and it goes on and on, spoiling the
entire cable in a line, I understand
that there are different processes
which could reduce this trouble, but
who is going to inquire about it?
No body! The thing is, the Engineer
who brings in this thing somehow or
other handles it and makes a little
money for himself, Probably he is
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advising them to use this sort of
thing. This may Twe there. It is be-
cause there is huge corruption in the
Telephones Department, So, the
materials selected also are of such
quality which leadg to expenditure on
the part of the Government, And
corruption ig advantageoug to them.

Sir, this entire question of corrup-
tion arises from cables, This is one

thing which is very peculiar to us.

I am not in the Telephoneg Union or
in the Telephone Depariment, If you
look at it, it is an interesting subject.
Calcutta people who are acquainted
with copper trade and all these things
have a story to say. The story among
them ig that if you want to fing a
corrupt officer, look for the man who
is very obedient to the Government,
So far as political alliance is concern-
ed, whichever Government is there it
does not matter. Today it is
this Government, tomorrow it
is that Government. You will find
that such a man ig corript. He howls
that labourers are on strike, they are
fighting and they are corrupting the
whole administration, He says that
they are not doing work according to
their orders. This sort of thing goes
on and he brings it to the notice of
the higher-ups, the superiors and
ultimately the Ministers here. At the
same time he is organising, at the
bottom, blackleg workers who break
the strikes and so on. He is the man
who is absolutely organising the cor-
ruption line, and I do not know how
far it reaches the top. At least, this
is the line of corruption from top to
bottom,

MR. DEPUTY CHAIRMAN: Now
please conclude,

SHR] SYED SHAHEDULLAH: And
one point, about complaints. ‘When
a ‘man complaing, the complaint is not
even acknowledged. Even a written
complaint is not acknowledged. It
is acknowledged only in the General
Manager’s house. It is very unfort-
unate that the complaints are not
acknowledged. If there were an
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acknowledgement by the exchange, it
could be produced and it could he
pointed out that on such and such
date the complaint, was made but the
work has not been done.

MR. DEPUTY CHAIRMAN: That
will do.

SHRI C. M. STEPHEN: My friend
has pointed out certain aspects of
administration. Ag I said in reply to
a previous question, these are matters
which, are very frequently aired. They
have certainly come to our notice.
These are all general matters. If any
specific matters gre given to us, we
will look into them. The suggestion
is that the functioning must be im-
proved. These are all matters which
have been taken note of. That is all
I can say.

SHRI R. RAMAKRISHNAN (Tamil
Nadu): Mr. Deputy Chairman, Sir,
I do not know whether it is because
Mr. Stephen comes from the South
that I will give him bouquets for the
functioning of the telephoneg in Tamil
Naidu, Karnataka and Kerala. I do
not, know about Andhra Pradesh.
Perhaps there is a lot of garbar. 1
want to bring to his attention one
thing. Nowadays horse races have
become a very big business and it is
dependent on the phones. A hot line
communication is there between one
centre and the other. Now, talking
about Calcutta, the day before yester-
day there were some horse races go-
ing on there, for which 5 lot of bet-
ting was going on at Madras, Banga-
lore, Bombay and other places. The
hot ling failed. 1t caused a lot of
revenue loss to the Government by
way of loss of taxes. At least the
hot-line communication system for
which the Department gets a very
good amount by way of remunera-
tion should be kept alive. This ig one ™
thing which I would like to bring to
Mr. Stephen’s attention.

SHRI C. M. STEPHEN:
taken note of the suggestion.

I have



